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30. Yatra Online Pvt. 
Ltd.

Business to 
Customer

24-Nov-09 23-Nov-16 http://www.yatra.com/

31. JiGrahak (Internet 
based mobile 
application)

Business to 
Customer

29-Jul-09 04-Dec-16 Application Based

32. Anduril Technologies Business to 
Customer

9-Oct-14 08-Oct-16 www.bookmytrain.com

Restructuring of Ministry of Railways/Railway Board

2275. DR. KANWAR DEEP SINGH: Will the Minister of RAILWAYS be pleased 
to state:

(a)	 whether there is a demand to restructure Ministry of Railways/Railway Board; 

(b)	 if so, the arguments therefor; 

(c)	 the Government’s stand on that; and

(d)	 the NITI Ayog’s take on this? 

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN 
GOHAIN): (a) to (d) The Ministry does not appear to have received any demand to 
restructure the Railway Board. However, this issue has been dealt with by several 
committees in the past. Further, while presenting Railway Budget for 2016-17, Minister 
of Railways in his speech had indicated the need to reorganize the Railway Board 
along business lines. Cross functional directorates for non-fare revenues and mobility 
enhancement have already been set up in this regard.

Train between Amritsar and Katra

2276. SHRI SHWAIT MALIK: Will the Minister of RAILWAYS be pleased to 
state:

(a)	 the main factors leading to the cancellation of a fully-AC-tri-weekly train 
between Amritsar and Katra, which was inaugurated by Railways on 21 September, 
2015; and 

(b)	 whether it is possible to re-start this train on daily basis with two AC coaches 
and rest as general coaches?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN 
GOHAIN): (a) and (b) 04993/04994 Shri Mata Vaishno Devi Katra-Amritsar Special 
train has been cancelled w.e.f. 01.10.2015 ex-Katra and w.e.f. 02.10.2015 ex-Amritsar 
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due to poor patronization. At present, there is no commercial demand to re-start Shri 
Mata Vaishno Devi Katra-Amritsar Special train. Further, Special trains are run for 
clearance of extra passenger traffic during peak seasons, special events, festivals etc. 
keeping in view the pattern of traffic, commercial justification, operational feasibility 
and availability of resources. This is an ongoing process over Indian Railways.

Releasing of grants to Madhya Pradesh under development 
of fresh water aquaculture scheme

†2277. SHRI PRABHAT JHA: Will the Minister of AGRICULTURE AND 
FARMERS WELFARE be pleased to state:

(a)	 whether it is a fact that there is a provision to provide grant to Fisheries 
Development Agencies under the Development of Freshwater Aquaculture scheme run 
by the Central Government, if so, the details thereof; and

(b)	 whether the amount concerning the approved proposals of Government of 
Madhya Pradesh under this scheme is yet to be sanctioned and released, if so, the 
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI SUDARSHAN BHAGAT) (a) No, Sir. Under the newly 
restructured scheme ‘Blue Revolution: Integrated Development and Management of 
Fisheries’ of the Department of Animal Husbandry, Dairying and Fisheries, Ministry 
of Agriculture and Farmers Welfare, which is being implemented from 2016-17, there 
is no specific provision to provide grants to Fisheries Development Agencies.

(b)	 No, Sir. No proposal of Government of Madhya Pradesh under the above 
scheme has been approved during 2016-17.

Medical facilities for passengers in running trains

2278. SHRIMATI KAHKASHAN PERWEEN: Will the Minister of RAILWAYS 
be pleased to state:

(a)	 whether it is a fact that adequate medical facilities for passengers are not 
available in running trains, if so, the reasons therefor; and 

(b)	 the steps being taken by Government to provide adequate medical facilities 
for passengers?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN 
GOHAIN): (a) and (b) No, Sir. First Aid Boxes containing essential drugs and 

† Original notice of the question was received in Hindi.


